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 COMPANY  AFFAIRS  iSHRI  RAN-
 GARAJAN  KUMARAMANGA-
 LAM}:  On  behalf  of  Shri  K.  Vijaya
 Bhaskata  Reddy.  ।  beg  to  lay  on  the
 Fable  an  explanatory  statement  (विविन

 di  and  English  versions)  giving  rea-
 sons  for  immediate  legislation  by  the
 Representution  of  the  People  (Amend-
 ment)  Ordinance,  1991,

 'Piaced  in  तक,  See  No.  द.  1-65  91}

 Review  ou  the  Wocking  aad  Annual
 Report  of  National  Piojects  Canstruc-
 tion  Corporation  Limited  for  1989-90,

 ete.

 THE  MINISTER  OF  STATE  OF
 THE  MINISTRY  OF  COMMUNI-
 CATIONS  (SHRI  RAJESH  PiLOT):
 On  benall  of  Shri  ५.  ८.  Shukla.  |
 bez  io  lay  on  the  Table

 ८१/  ।  (५1115  each  of  the  following
 pupeis  (Hindi  and  Fneglish
 versions)  under  sub-section  (1)
 of  5.01 10911.0  619A  of  the  Con
 panies  Act.  195A:

 (i)  Review  by  the  Govern-
 ment  on  the  working  of
 the  National  ।  Projects
 ( 011511:10011011  जी 1४1९६
 Limited  for  the  year  1989-
 90,

 क  Annual  Report  ef  the  Na-
 tional  Projects  (छह-
 tion  Corporation  Limited
 for  the  veur  1989-90  along
 with  Audited  Accounts  and
 comments  of  the  Comp-
 troller  and  Auditor»  Ge-
 neral  thereon.

 (2)  A  statement  (Hindi  and  Eng-
 lish)  versions)  showing  ।  rea-
 sons  for  delay  in  laying  ।  1e
 papers  mentioned  af  (1)  above.

 Piaced  isi  Library.  See  No.  LT-66  01

 Nofifieations  under  Indian  Post  Office
 Act,  1898  and  Indian  Telegraph  Act,

 1885  ete.

 THE  MINISTER  Ob  SEATE  OF
 iHE  MINISTRY  OF  COMMUNI-

 ASADHA  27,  1913  (SAKA)  Papers  Laid  174

 CATIONS  (SHRI  RAJESH  PILOT):
 1  beg  to  lay  on  the  Table-

 (1)  ै  copy  of  the  Indian  Post
 (20102  (First  Amendment)
 Rules,  {991  “Hindi  and  English
 versions)  oublished  in  Notifica-
 tion  20.  G.S.R.  3CE)  in  Gazette
 of  India  dated  the  Ist  January.
 199]  issued  under  section  74
 vt  the  Indian  Post  Office  Act.
 1898.

 [एए  11.0  Library,  See  No,  L1-67.  ४

 (2)  ।  copy  each  of  the  folowing
 Notifications  (Hindi  and  Eng-
 lish  versions)  under  sub-section
 (5)  of  section  7  ०  the  indian
 Felegraph  Act.  E885: -

 ८3  the  Indian  Pelesraph
 (Fourth  Amendment)
 Rules,  1890  publishes!  in
 Nouficauien  No,  G.LS.R.
 985(E}  in  Gazette  of  In-
 dia  dated  the  2uth  De-
 cember,  1990.0  together  with
 corrigendum  (1121 2170  pub-
 lished  in  Notification  No.
 GS.R.  237/E)  cated  साट
 25th  Apri.  199],

 (11)  The  Indian  ।  clegraph
 (First  Amendment)  Rules.
 199 |  published  in)  Nethi-
 calien  No.  GSR.  7  in
 Gazette  of  India  dated
 the  2nd  February.  1991,

 GSR  2510/6)  published  in
 Gavette  of  India  dated
 the  2nd  May,  1991  con-
 taining  cortigendum  to  the
 Notification  No.  GSR.
 933(E)  published  in  Ga-
 vette  of  Tndia  the
 31d  December,  1998,

 (111)

 i3)  १  statement  (Hindi  and  Eng-
 Nish  versions)  showing  reasons
 lor  delay  in  laying  the  pa-
 pers  mentioned  at  (ii)  of  42)
 wbove.

 Placed  in  Library.  See  No.  LT-68:  91


